
67       Written Answers [ RAJYA SABHA ] to Questions 68 

 

Marrying of foreigners with minor India* 
Girls 

422. DR. RATNAKAR PANDEY: 

SHRIMATI VEENA VERMA: 

KUMARI SAYEEDA KHATUN: 

SHRI KAPIL VERMA:                             

SHRI SHIV PRATAP MISHRA: 

KUMARI CHANDRIKA PREMJ1 

KENIA: 

SHRIMATI KAMLA SINHA:               

SHRI  SANTOSH BAGRODIA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Govemment are aware of the 
incident in which a Saudi Arabian was taking 
out a ten year old girl from Hyderabad, having 
allegedly purchased har from her parents; 

 

(b) if so, whether Government propose to 
hold a high level inquiry to find ont the 
ramification of not only this particular case of 
child bride purchase by foreigners but also a 
big racket allegedly going on ia other parts of 
the country; and 

(c) what steps are being taken to prevent 
recurrence of such cases and for busting such 
rackets? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M. M. JACOB): (a) Th* incident has 
come to the notice of the Government. 

(b) and (c) The enquiry and action in the 

matter is a State subject and lies with the State 

Government. However, the information is 

being collected and will be laid on the table of 

the House as sooa as possible. 

 


